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HIGH COURT OF DELHI
Shershah Road, New Delhi
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Dated:

Tl.le Registrar General,
High Court of Delhi,
New Delhi.

The Director,
National Judicial Academy,

Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)

[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: North Zone-I Regional Conference on “Court Dockets: Explosion and Exclusion”

Sir,

(30.11.2024 & 01.12.2024) [P-1425].

I am directed to refer to your letter No. NJA/Dir/P-1425/2024/2660 dated 21.10.2024,

on the above subject, and to say that Hon'ble the Chief Justice has been pleased to nominate

the following Judicial Officers for attending the programme No. P-1425, North Zone-I

Regional Conference on “Court Bockets: Explosion and Exclusion” at Srinagar (J&K) on
30.11.2024 & 01.12.2024, to be organized by National Judicial Academy, Bhopal in
collaboration with the High Couwrt of Jammmu & Kashmir and Ladakh and the Jammu &

Kashmir Judicial Academy:-
Names of the nominated officers

. Mr. Vinod Kumar, Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

2. Ms. Anju Bajaj Chandna, Principal District & Sessions Judge-cum-Special Judge
(PC Act) (CBI), Rouse Avenue Courts Complex, New Delhi

3+ Mr. Rajneesh Kr. Gupta, Principal District & Sessions Judge, South-East District,
Saket Courts, New Delhi __ _

4, Mr. Vinay Kr. Khanna, Principal District & Sessions Judge, North District, Rohini
Courts, Delhi

5 Mr. Kanwal Jeet Arora, Registrar General, Delhi High Court

6. Mr. Pawan Kumar Jain, Registrar (Vigilance), Delhi High Court

5|Vt Ravinder Singh-1L, OSD (Gaz-1)/EcDB & CIC Mini Secretariat), Delhi High
Court = —
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3. Ms. Swati Sharma, CJM, Shahdara Dls%}{ﬂdooma 0 |
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ral District, Tis Hazan Courts, Delhi

Bast District, Saketl Courts, New Delhi
Members of Delhi District Courts
Central District, Tis Hazari Courts, Delhi

Mr. Sunil Kumar Sharma, Chairman (IT & Dipitization), Delhi District Courts,

~ Computer Committee
Mr. Sushil Anyj Tyagi, ASJ,

14,

Ms. Neetika Kapoor, J MFC, South-West District, Dwarka, Delhi

15.

Ms. Reetika Jain, JMFC, North-West, Rohini, Delhi '
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Yours Sincerely,

/

(Vinay Sharma)
Deputy Registrar (Gaz.-IB)
for Registrar General

/DHC/Gaz./G-3/NJA/2024

Copy along with copy of letter dated 21.10.2024 received from the Director, National

Judicial Academy, Bhopal forwarded to the following Principal District & Sessions

Judges for information and necessary action and to coordinate directly with National

Judicial Academy, Bhopal with regard to study material and other details of the

programme:-

(i)  The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

(ii) The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI),
Rouse Avenue Courts Complex, New Delhi,

(iii) The Principal District & Sessions Judge, South-East District, Saket Courts, New
Delhi.

(iv) The Principal District-& Sessions Judge, North District, Rohini Courts, Delhi.

Copy along with copy of letter dated 21.10.2024 received from the Director, National

Judicial Academy, Bhopal forwarded to the following Principal District & Sessions

Judges with the request to inform the nominated Judicial Officers under their

respective control accordingly and ask them to coordinate directly with National

Judicial Academy, Bhopal with regard to study material and other .details of the

programme:-

@) The Principal District & Sessions Judge (HQs), Tis Hazari Couts, Delhi.

(i) The Principal District & Sessions Judge, South-West District, Dwarka Courts,
Delhi. ;

(iii) The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,
Delhi. '

(iv) ‘The Principal District & Sessions Judge, North-West District, Rohini, Delhi.

(v) The Principal District & Sevs_.si_o’ns Judge, South-East District, Saket Courts, New

Delhi.
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& ~Jutlicial Academy, Bhopal forwarded to the following with the request to bring the
- _,??Sg;l}le to the notice of the Worthy Registrar General, Worthy Registrar (Vigilance) and
A SD (Gaz. 1) of this Court respectively and also to coordinate directly with National

Judicial Academy, Bhopal with regard to study material and other details of the

programme:-

# () JR-cum-PA to Registrar General, Delhi High Court, New Delhi.

= (i)  PA to Registrar (Vigilance), Delhi High Court, New Dethi

(ili) PA to OSD (Gaz-1I)/EoDB & CJC Mini Secretariat), Dethi High Court

;ﬁ‘ E;gyglong with copy of letter dated 21.10.2024 received from the Director, National
s

Registrar General, High Court of Jammu & Kashmir and Ladakh, Janipur, Jammu-
180005 (c-mail: rg.jkhe@indiancourts.nic.in).

Director, Jammu & Kashmir Judicial Academy, Janipur, Jammu~— 180005 (e-mail:
ik.ia@nic.in).
6. Registrar (Estt.-), Delhi High Court, New Delhi.

7. Registrar (Protocol-I}, Delhi High Court, New Delhi.

8. AQJ (Cash-1), Delhi High Couri, New Delhi.

g

{Ashok Sharma)
Administrative Officer (J) (Gaz.-IB)
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L. i
OFFICE OF THE PRINC!!&EA L DISTRICT & SESSIQNS JUDGE -CUM- SPECIAL JUDGE
PC ACTY(CB USE AVENUE DISTRICT COURT, NEW DELHI.

No.Misc./Trng./RACC/Gaz./2024/ | o) Q&Y — Qﬁg} D Dated, Delhi the /gzﬂ/ / g9

Copy along with its enclosure forwarded for information and necessary action fo :-

1. The P.§. to 1d. Principal District & Sessions Judge-cum-Special Judige (PC Act)(CBI).

2 The Branch In-charge, Administration, General, Bail & Filing, Pool Car, Care Taking,
Protocol and Facilitation Centre, RACC, New Delhi.

/The Website Committee, Tis Hazari Court, Delhi for uploading on the official wel@

I
{Arun Bhardwaj)
Officer In-charge (Judicial)
for Principal District & Sessions Judge-
cum-Special Judge(PC Act)(CBD
Rouse Avenue Court Complex,
New Delhi.
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Ref.: NJA/Dir/P-1425/2024
Qs C&% Jokbzes, Dated: 21/10/2024
)

Sub.: N i '
orth Zone-I Regional Conference on “Court Dockefs: Explosior and Exclusion®”
(30.11.24 & 01.12.24) [P-1425]

The National Judicial Academy (NJA) i v i i
; ¥ (NJA) in collaboration with the High Court of Jammu
& Kashmlr_and Ladakh and the Jammu & Kashmir Judicial Academy is organizing the North
Zone-1 Regional Con_ference on the above subject at Srinagar (J&X) on 30.11.24 & 01.12.24.

] The theme of the Conference is “Court Dockets: Explosion and Exclusion®. Around
156 judges/ judicial officers from six High Courts of the North Zone viz., High Court(s) of
Delhi, Himachal Pradesh, Jammu & Kashmir and Ladakh, Punjab & Haryana, Uttar Pradesh
and Uttarakhand, arc expected to participate in the Conference. A copy of the tentative
programme schedule is attached herewith for your kind perusal. .

The NJA cordially invites your High Court and requests you to kindly nominate:

05 High Court Justices; the Chairperson of the High Court Computer Committee;
15 Judicial Officers (including Principal District Judges and Chief Judicia] Magistrates); ami
05 Computer Committee Members at District Level; working under th, ,

6 jurisdiots

High Court of Delhi to participate in the conference. JHOHEISHON. of thp
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Hon’ble Mr. Justice Manmohan ¢ ddha Bose)
Chief Justice M e
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New Dethi — 110003 Szatte Bre T

Ehvary Now..4 K

nﬂledunuuuRa iy s
Copy to: The Registrar General, High Court of Delhi, New Delhi, ‘g"t“}ﬂd'fw...

Yoo b PONTR
0 TR LT ’ -
ﬂl—\’jl_ [ [ B . S 5

Y. WME




NORTH ZONE1 RE : ' :
R REGIONAL CONFERENCE ON COURT DOCKETS! EXPLOSION AND EXCLUSION [P-1425]

Academic Coordinators:

301124 & 01.12.24

Fraize
Nanonal J“d'c“’l Academy in assoclation with the Higin Court of Jammt & Kashmlr and Ladakh

Dr. Sumit Bhnttacharya (94256475
TENT

Venue - Srinngar (F&I)

29: sumiLniofGlemall.com & Ms. Shrutl Jana l.‘.nsnbms (942560!254 shruti. njn@gnmll cnm),l‘ncull}.NJA

Insugural Session

ATIVE PRO GRAMME SCHEDULE

‘.Dncnmbcr,
2024

Bridging the Digital Divide: Role of

e-Scrvices

Proposed Scope of Discussion

Project Strategics

+ Understanding the Digltal Divide: e-Caourts|-
Project Insights on Access and Effectiveness |

1+ E d Inclusivity: e-Courts}tir ;
nsuring Access and In Y +$1e  DBlockehain ‘Technolopy for Securs

Advancing Judicial Governanee

X Through Emerglng and Future

o Technalogles

. Eragg,;r.:d Seope af Disenssion
Jud]clal Declslon Making

i Recard Managemegt o
F&[ =  Regent Advanees in Technology h"
@ £in

& "Role of Artificinl Intelligence {Al) in .

e

e

: o SESSION 2 SESSION 3
2:30 AM -~ 10:00 AM ; 2:00 PM = 1:30 '. 2:90 PM — 4
SESSION | T Expeditious and Efficacious Justice U Judiciary and Medin
10:00 AN~ 11:30 AM "..| Dispensation through ADR Mechanisms |-+ ‘
: ) ’ L ’ N | Proposed Scope of Discussion g
) i Media and the Justice delivery System
Addressing Docltet Dxdus!on’ Enliancing | "A'| Proposed Scope of Blseussion C : Dcal‘:t::v:ll:;ocm! Media e
Inclusivity and Optimizing Court +  Strengthening Court-Annexed ADR |+ Freedom of Media & Freedom from Media
Management B|* Levernging scitlement through Online| ¥ 30 the Dighial Age from a cltizen’s
* {Proposed Scope of Disenssion n D:si;[n:c R;SPI“"O:; (gDR)“ it }]3‘_ pefspective.
‘s Access to Justice : Strategles to Promote  t° g;’ ;‘ orttian and Lupacily Hullding %
Inclusivity and Overeome Exelusion E BeLisl n
Effective Court Dockel Management: Toolsy ',
& Techniques . I-}
Intersectionality and Legnl Chaflenges: ]-( . A
Addressing the Complex Interplay _
SESSION 4 ) SESSIONS
00 AM = 11:30 kS “ 12:00 PM~1:30 PM
: :li.:?‘ 1 N :




